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1976/7t and April to December in
1977-78 and the foreign exchange
earned; and

" (b) what are the commitments of
the autemobile tyres, tubes and flaps
manufacturers for equrt?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION (SHRI ARIF BEG): (a) The
total quantity of automobile tyres,
tubes ard flaps exported during 1976-
77 and April—December, 1977-78 and
the value of foreign exchange earned
are givun below:

Quanmy Value
( in lakh (Rs. lakhs)

Nos,)
1976-77
Tyres . . . 5.1 1665.60
Tubes . . . 4.3 148.50
Flaps . . . 2.0 22,00
1977-78
{Apr.—December) est.
Tyres . . . NA. 1105.00
Tubes . . . N.A. 105.00
Flaps . . . N.A. 15.00

(b) #4n expor{ commitmeni of RS.
25.30 cvores and Rs. 25.00 crores was
fixed for the years 1976-77 and 1977-
78 respectively for the automobile
tyres, tubes and flaps manufacturers.

Facllities at Porbander Airport

8658. SHRI DHARAMSINHBHAI
PATEL: Will the Minister of TOUR-
ISM AND CIVIL» AVIATION be pleas-
ed to state:

(a) whether it is a fact that Por-
bander Chamber of Commerce and
Indusiry, Porbander had submitted a
representation on 31st December, 1977
demanding provision of lounge, car
parking, P.C.0. Booth, restaurant,
sanitary, water cooler, furniture, faci-
lities at Porbander airport;

(b) if so, the demands, out of them
accepted and when and the demands
not accepted so far indicating the
reasons therefor;

(¢) when the remaining demands
will be aecepted; and
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(d) . whether Porbander . Chamber
of Cominerce and lnduatry. Porban-
der had submitted its demdnds on 6th
March, 1977, 8th November, 1977 and
16th December, 1977 and the action
teken so far and proposed to be taken
thereon and when?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK): (a)
Yes, Sir.

(b) and (c). All modern facilities
will be provided including a car park
in the new terminal building, work
on which is proposeq to be taken up
during 1978-79. Meanwhile, to over-
come jmmediate problems, jt is pro-
posed to provide additional passenger
handling areas in the hanger adjacent
to the existing terminal building as
a temporary measure. This work is
expecled to commence by June, 1978
ang completed within 4 months, New
furniture, water cooler, security bo-
oths, snack bar, toilets angd a public
cal] office are proposed to be provided
in this temporary structure. It is also
proposed to replace the existing fur-

‘niture in the old terminal building.

(d) The Porbander Chamber of Com-
merce and Industry, Porbander, had
been submitting its demands from
time to time. The Iletters were ac-
knowledged and the Chamber was in-
formed of the action proposed to be
taken., The work could not be taken
up till now ag there wag no provisior
for the work in the Vth Plan,
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Companie; Registered by Indians in
Foreign Countries

8660. SHRI KANWAR LAL
GUPTA: Will the Minister of COM-
MERCE AND CIVIL SUPPLIES AND
COOPERATION be pleased to state:

(a) total number of companies
registered by Indians in foreign coun-
tries giving the name of the counf:ry
and the total number of companies
registered there;

(b) how much money has been sent
outside the country to invest in these
countries;

(c) how much money has been
received in India from these compa-
nies duririg 1975, 1976 and 1977; and

(d) which are the monopoly houses
which have invested in these compa-
njes and what is total amount of each
such house? PR

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
AND CIVIL SUPPLIES AND CO-

OPERATION (SHRI ARIF BEG): (a)
The Honourable Member is presum-
ably referring to joint ventures set
up-abroad by Indians. Statement ‘I
giving the required information is at~
tached,

(b) Investment by Indian parties
in the joint ventures abroad is gene-
rally by way of export of plant and
machinery and in certain cases by
capitalisation of know-how fees and
cash remittances. The estimated
Indian investment in joint ventures
abroad. which have gone into produc-
tion is approximately Rs 23 crores.

(c) On the basis of the available
information furnished by the parties
the amount received in India, as remi-
ttances from these joint ventures, is
as follows:

Year Rs. in

lakhs
1974-75 . . . . 37.2
1975-76 . ., 166.5
1976-97 . . . . 113.0

(d) Statement II furnishing the

required information is  attached.
(Annexure II),
Statement I
'Sl.  Name of the country Total
No. number
of joint
ventures
sct up
1 2 3
t. Afghanistan . . . t
2. Canade . . . 2
8. Fiji . . . . 1
4. France . . . t
5. Hong Kong . = . . 2
6. Indonesia . . . 7
g b . ., . 2






